
FORM B 
PUBLIC ANNOUNCEMENT 

[Regulation 12 of the Insolvency and Bankruptcy 
Board of India (Liquidation Process) Regulations. 2016] 

I FOR THE ATTENTION OF THE STAKEHOLDERS OF 
DRISHTI Ill/DIA LIMITED 

DateoflncorporationofCorporateDebtor 27107/1994 
3. AuthorityunderwhichCorporateDebtcr RegisterOfCompanies-Delhi. 

is Incorporated/Registered 
4. Corporate Identity No. /Limited Liability U74899DL1994PLC060496 

ldentificaliooNo.ofCorporateDebtor 
5. Addressoftl'le registered office & principal C-161, EastOf Kailash, 

office [If any) of Corporate Debtor New Delhi- 110065. 
6. Date of closure of Insolvency 04.08.2022 (The Hon'ble NCLT Principal Bench passed 

Resolution Process Its order initiating liquidation of the corporate debtor on 
,~ ~~---~~----104.08.2022) 

7. Liquidation commencement date 04.08.2022 (The Hon'ble NCLT Principal Bench passed 
of Corporate Debtor its order initiating liquidation of the corporate debtor on 

04.08.2022) 
8. Name&RegistralionNumberoflnsotvency Prlyanka Chouhan 

Professional acting as Liquidator Regn. No: IBBI/IPA-001/IP-P-02348/2020-2021113447 
9. Address and Email of the liquidator 5, Commanders Colony, Panchyawala, Sil'si Road, Near 

as registered Ylith the Board Annpuma 01\aram Kanta, Jaipur, Rajaslhan-302034 
Email: pc18lawyer@gmail.com. 

10. AddressMde-mailtobeusedfor 
correspondence with the liquidator 

11. Last dale fer submission of Claims 

Resurgent Resolution Professionals LLP 
Unitech Business Zone, 905, 09th Floor, Tower C, The 
Close South, Sedcr50, Gurugram, Haryana-122018 
Emall:liq.drishti@resurgentrp.com 
03.09.2022 

Notice is hereby given that the National Company Law Tribunal Principal Bench has ordered the 
commencement of liquidatioo of the Mis. Orishti India Limited on 04.08.2022 under section 33 of the 
Code. 
The stakeholders of Mis, Orishti India Limited are hereby called upon tosubmittheirdaimswith proof on 
orbefore03.09.2022,lotheliquidatoratlheaddressmentionedagainstitemNo.10. 
Thefinancialcredilofsshall submitlhei"daimswith proofbyelectronicmeansonly.AJlothercredilofsmay 
submittheclaimswiththeproofinperson,bypostorbyelectronicmeans. 
Relevant claim forms can be downloaded from 1881 website https:J/ibbi.gov.inlenltlomeldownloads 
Submission offalseormlsltading proofofclalmsshallattract penattles. Sd/· 
Date : 04.08.2022 Priyanka Chouhan 
Place : Delhi Regn. No: IBBI/IPA--001/IP-P-02348/2020-2021/13447 
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